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Somebody may say that if they were
there, they would have established
better relations with Pakistan. We do
want to establish better relations with
Pakistan, but I am not going into that
aspect; that is not my area. But the
hard fact remains that since the days
of independence, not a single bullet has
been fired from the Pakistan side to
any other direction, but only to India.
This is a fact, be it on the issue of
Kashmir in the late forties, or in mid-
sixties or in early seventies; unfortun-
ately, not a single bullet was fireq in
any other direction from Pakistan, It
was aimed only at India. Under this
situation, and with such a long border,
can any responsible Covernment sug-
gest that there is no need of defence
expenditure. It is true that the defence
of the country depends upon the eco-
nomic strength on the courage and on
the strength of lhe working forces.
That is the reason why the Prme Mi-
nister has given a call that weshould
move together, not in isolation, not in
compartmentalisation, so that we can
meet the challenge, I would like lo
conclude here and once again express
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my gratitude and thank the hon.

Members for making very useful con-
tributions to this debate.

13.32 hrs.
DEMANDS* FOR GRANTS ON
ACCOUNT (GENERAL), 1982-83.

MR. SPEAKER: [ shall now put to
the vote of the House the D2mands for
Grants on Account in respect of the
Budget (General) for 1982-83.

The question is:

“That the respective sums not ex-
ceeding the amonnts on Revenue
Account and Capital Account shown
in the third column of the Order
paper, be granted to the President
out of the Consolidated = Fund of
India, on  account, for or towards

defraying the charges during the year
ending on the 31st day of March,
1983, in respect of the heads of de-
mands entered in the second column
thereof against Demands Nos. 1 to
108."”

The motion wag adopted,

Demands for Grants on Account {Gmgral) 1082-83 Voted by Lok Sabha

No. of Demand Nime of Demand

of Demand for Grant on
by the House

Amount
Account voted

(]

MINISTRY OF AGRICULTURE

1. Department of Agriculture and Cooperation

(5]

Agriculture

3. Fisherics

4. Animal Hushandry and Dairy Development

5. Forest

(.  Cooperation . a .

Revenue Capital
Rs. Rs.
58,00.000
. . 15,10,10,000 198,78,64,000
. 2.68,12,000, 1,3895,000
. : 22,71,22,000 1,35,17,000
6,06,33,000 12,50,000
3,84,96,000 28,86,71,000-

*Moved with the recommendation of the President.
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1 2 3
Revenue Capital
Rs. Rs.
7. Dupartment of Food i i . a . . 118,84 29,000 4,22,85,000
‘8. Deoartment of Agricultural Reserach and Education . 13,47,000
9. Payments to Tndian Council of Agricultural Research 18,86,37.000

MINISTRY OF CIVIL SUPPLIES
10. Ministry of Civil Supplics . - = . . 71,18,000 1,36,62,000

MINISTRY OF COMMERCE

11.  Ministry of Commerce . . . . i . 35,080, 00
12. Foreign Trade and Export Production . , . 127,68,29,000 18,16,76,0003
13- Textiles, Handloom and Handicrafis . . . . 36,91,39.000 7,96,10,00
MINISTRY OF COMMUNICATIONS
14. Ministry of Communications . . . . . 54,10,000 6,28,83,00n
‘15. Overseas Communications Service ) . . 4,66,54,000 1,50,00,000

16.  Posts and Telegraphs — Working  Expenses : . IBf,?g.tjg,tm
‘17. TPosts and Telegraphs —Dividend to General Revenues,

Appropriation to Reserve Funds and Repayment of

T.oans from General Revenues . . : a . 50,48,12,000

18. Capital Outlay on Posts and Telegraphs . . . . 01,22,25,000
MINISTRY OF DEENENCE

19. Ministrv of Defence . " . . . . . 36,32,03,000 21,05,20,000
- 20. Defence Services— Army . . . . . . 486,60,07,000 -

21.  Defence Services—Navy . . . . . . 66,81,65,000

22. Defence Scrvices—Air Force . . . . : 190,56,27,000 .
- 23, Defence Services— Pensions ) . . . . 62,06,85,000

24. Capital Outaly on Deferce Services . " . . ae £1,08,93,000

MINISTRY OF EDUCATION AND CULTURE

a5, Department of Education . . . . . . 38,79,000

- 26. TLducation : . . . . . . . 52,59,36,000 1,07,02,000
27. Depurtment of Culture . . . ) . | 2,61,13000

.28. Archacology . . . . . . . . 1,33,25,000

MINISTRY OF ENERGY
-29. Department of Coal . . . . & el 18,97,93,000 163,50,51,000

go. Decpartment of Power . . i . p . 20,50,73,000 119,00,31,000
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I 2
Revenue . Capital
Rs. Rs.
MINISTRY OF EXTERNAKL AFFAIRS
gt.  Ministry of Exteneral Affairs 26,67,41,000 4,71,01,000
MINISTRY OF FINANCE
32. Ministry of Finance . 7,88,62,000 47,685,000
33. Customs . 7,44,80,000 5,16,67,000
34. Union Excise Duties 10,83,36,000 ‘e
35- Taxes on Income, Estate Duty, Wealth Tax and Gift Tax 11,64,81,000 .
36. Stamps . . . . . 5,61,27,000 46,83,000
87. Audit . a g 5 . 13,27,67,000 -
g8. Curreney, Coinage and Minis . 9,80,23,000 2,67,94,000
39. Pensions 16,55,37,000 .
40. Opium and Alkaleid Factorics 29,81,48,000 26,143,000
41. Transfers to State Governments . . . . 445.04,74,000 &
42. Other Expenditure of the Ministry of Finance 91,54,86,000 224,78,32,000 "
43. Loans to Government Servants, etc. 16,21,12,000
MINISTRY OF HEALTH AND FAMILY WELFARE
44. Ministry of Health and Family Welfare . i . 21,97,000 -
45. Medical and Public Heslth . . .. 31,49,39,000 12,09,44,000
46. l‘-'amilly Welfare . 44,68, 16,000 17,000
MINISTRY OF HOME AFFAIRS |
" 4. ’ Ministry of Home Affairs . 68,49,000 ..
48. Cabinet . . . . . . . - 65,32,000 -
49. Department of Persounel and Administrative Reforns . 1,73,56,000 o
50. Palice . i " . . . ) : . 55,~6,30,000 1,95,10,000
51. Census . . 3,89,85,000 -
52.  Other Expenditure of the Ministry of Home Affairs . 62,72,17,000 27,66,68,000
53. Delhi . : . ; . . . . . 41,97,84,000 31,51,81,000
54, Chandigarh . . . . . . . . 6,91,02,000 6,37,63,000
1 55, Andaman and Nicobar Islards . 6,42,40,000 4,12,55.000
56. Dadra and Nagar Haveli . . : . 65,06,000 91,75,000
57. Lakshadweep . 1,80,49,000 42,94,00"
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1 2
Revenue
Rs.
MINISTRY OF INDUSTRY
58. Ministry of Industry 73,92,000
59. Ingustrics E . 8,70,16,000
60. Village and Small Industries . . . 14,85,47,000
MINISTRY OF INFORMATION AND BROADCASTING
61. Ministry of Information and Brodcasting . 18,58,000
. 62. Information and Publicity : . 5 5,38,04,000
€3. Broadcasting 17,08,41,000
MIHISTRY OF IRRIGATION
64. Ministry of Irrigation . . . s . 14,24,37,000
MINISTRY OF LABOUR
$5. Ministry of Labour . . . . 18,52,000
66. Labour and Employment . . 12,10,32,000
MINISTRY OF LAW, JUSTICE AND COMPANY AFTAIRS
67. Ministry of Law, Justice and Company Affairs 5,16,25,0C0
68. Administration ol Justice . . . . 19,64'1-,000
%ggﬁglligkosl? FETROLIUM, CHEMICALS AND
69. Ministry ol Petrolcum, Chemicals ar.d Fertilizers . 22,08,C60
70. Petroleum and Petio-Clemicals Indastries. " 20,46,59,000
71. Chemicals agd Fertilizers Industries . , 90,11,37,000
MINi>STRY OF PLANNING
72. Ministry of Planning e . . . 8 . 83,000
73. Statistics. . : . . .8 . 3,15,57,000
74. Planning Commission . . . . i 1,00,99,000
MINISTRY OF RURAL DEVELOPMENT
75- Ministry of Rural Development . . . . 75,03,82,000
MINISTRY OF SHIPPING AND TRANSPORT
76. Ministry of Shipping and Transport . . . . 65,31,000
77- Roads 25,39,90,000
78. PortsLighthouses and Shipping 12,95,57,000
79. Road and Inland Water Transport . : . . 38,23,000 -

Capital
Rs.

62,94,46,000
14,35,75,0000

20,00,000
10,75,68,000

2,16,67,000

48,000

17,000

43,01,92,0C0
42,55,17,000

8,20,000

26,35,68,000
25,52,79,000
3,66,52,000
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1 2 3
Revenue Capital
Rs. Rs.
MINISITRY OF SOCIAL WELFARE
80. Ministry of Social Welfare 2,15,10,000 22,18,000
MINISTRY OF STEEL AND MINES
81. Department of Steel 62,46,000 91,66,46,000
82. Department of Mines 14,70,04,008 " 39,19,17,000
MINISTRY OF SUPPLY AND REHABILITATION
$3. Department of Supply 5,45,000
84. Supplies and Disposal 1,70,47,000
85. Department of Rehabilitation 4,40,67,000 1,17,27,000
MINISTRY OF TOURISM AND CIVIL AVIATION
86. Ministry of Tourism and Civil Aviation . 8 13,50,000
87. Mouteorology 3,45,56,000 93,44,000
88. Aviation. 6,18,21,000 11,39,17,000
89. Tourism . : . . : s 96,74,000 1,83,75,000
MHilSTRY OF WORKS AND HOUSING
90. Minisiry of Works and Housine . 26,75,000
91. Public Works 26,94,88,000 7,89,46,000
92. Water Supply and Sewerage 21,66,67,000
93. Housing and Urhan Dc.vclopmcnl 5,45,96,000 19,16,52,000
94. Stationery and Printing 8,29,59,000
' DEPARTMENT OF ATOMIC ENERGY
95. Department of Atomic Energy 12,99,000
96. Atomic Energy Research, De\rclopmcnt and Industrial
Projects . . 21,28,30,000 23,10,20,000
97. Nuclear Power Schemes 16,77,31.000 16,16,43,000
DEPARTMENT OF ELECTRONICS
98. Departmentof Electronics . . . 2,72,51,000 4.03,08,000
99. Department of Environment . : . 1,88,89,000
DEPARTMENT OF OCEAN DEVELOPLIENT
100. Department of Ocean Development . 4,44,55,000
DEPARTMENT OF SCIENCE AND TECHNOLOGY
101: Department of Science and Technology 7,83,58,000 27,67,000
102. Survey of India . ‘ u > = 4,97,50,000 50,000
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on account)
1 2 3
Revenue Captital
Rs. Rs.
103. Grantsto Council of Scientific and Industrial Research 14,60,83,000

DEPARTMENT OF SPACE
104. Decpartment of Space .

PARLIAMENT, DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS, SECRETARIATS OF THE

10,28,76,000 13,96,34,000

PRESIDENT AND VICE-PRESIDENT AND
UNION PUBLIC SERVICE COMMISSION

105. Lok Sabha
106. Rajya Sabha
107. Department of Parliamentary Affairs .

108. Secretariat of the Vice-President

1,49,27,000 .-
48,67,000 .
4,67,000

1,18,000

13.33 hrs.

APPROPRIATION (VOTE ON AC-
COUNT) BILL*, 1982.

THE MINISTER OF FINANCE
(SHR] PRANAB MUKHERJEE): I beg
to move for leave to introduce a Bill
to provide for the withdrawal of cer-
tain sums from ang out of the Con-
solidated Fund of India for the ser-
vices of a part of the financial vear
1982-83.

MR. SPEAKER: The question is:

“That leave be granted to intro-
duce a Bill to provide for the with-
drawal of certain sums from and
out of the Consolidated Fund of
India for the services of a part of
the financial year 1982-83."

The motion was adopted.

— e

— o —— —

SHRI PRANAB MUKHERJEE: I

introducet the Bill.

I beg to movet:

“That the Bill to provide for the
withdrawal of certain sums from and
out of the Consolidated Fund of
India for the services of a part of
the financial year 1982-83, be taken
into consideration.”

MR. SPEAKER: Motion moved:

“That the Bill to provide for the
withdrawal of certain sums from and
out of the Consolidated Fund of
India for the services of a part of
the financial year 1982-83, be taken
into consideration.”

Now Shri Ramavatar Shastri.

- — —_

*Published in Gazette of India Extraordinary, Part II, section 2, dated

. 16-3-1982.
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